FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ASIAN BUSINESS CONNECTIONS
PRIVATE LIMITED (IN CIRP)

RELEVANT PARTICULARS

1. | Name of corporate debtor Asian Business Connections Private
Limited
2. | Date of incorporation of corporate debtor 13/11/2009
3. | Authority under which corporate debtor is | Registrar of Companies, Gwalior
incorporated / registered
4. | Corporate Identity No- of Corporate Debtor U51109MP2009PTC022634
5. | Address of the registered office and principal | Registered office:
office (if any) of corporate debtor FM-18 Mansarovar Complex, 7 No Stop
Shivaji Nagar, Bhopal, Bhopal, Madhya
Pradesh, India, 462016
Principal office:
Carnival House, Nr Dindoshi Fire Station,
Gen A. K Vaidya Marg, Off Western
Express Highway, Malad E, Mumbai,
Maharashtra, India, 400097
6. | Insolvency commencement date in respect of | 03/06/2025 (The said copy of order was
corporate debtor received on 06/06/2025.)
7. | Estimated date of closure of insolvency | 30/11/2025 (180 days from the
resolution process Insolvency Commencement date i.e.
03/06/2025)
8. | Name and registration number of the | Mr. Sunit Jagdishchandra Shah
insolvency professional acting as interim | Registration No:
resolution professional IBBI/IPA-001/1P-P00471/2017-
2018/10814
9. | Address and e-mail of the interim resolution | 801-802, Eight Floor, Abhijeet -1, Opp
professional, as registered with the Board Bhuj Mercantile Bank, Mithakhali Six
Roads,  Navrangpura, = Ahmedabad,
Gujarat, 380006
Email: sunit78@gmail.com
10. | Address and e-mail to be used for |801-802, Eight Floor, Abhijeet —1, Opp
correspondence with the interim resolution | Bhuj Mercantile Bank, Mithakhali Six
professional Roads,  Navrangpura, = Ahmedabad,
Gujarat, 380006
Email: cirp.abcpl@gmail.com
11. | Last date for submission of claims 20/06/2025(14" day from the date of
obtaining order i.e. 06/06/2025)
12. | Classes of creditors, if any, under clause (b) of | Name the class (es): NIL
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorized Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and (a)https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives (b) NA
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Asian Business Connections Private Limited
on 03rd June 2025. The copy of the said order is received on 06th June, 2025.

The creditors of Asian Business Connections Private Limited are hereby called upon to submit

their claims with proof on or before 20/06/2025 to the interim resolution professional at the address
mentioned against entry No. 10.


https://ibbi.gov.in/en/home/downloads

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against entry
No.13 to act as authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Suriit Jagdishchandra Shah
Interim Resolution Professional
Reg. No. IBBI/IPA-001/IP-P00471/2017-18/10814
AFA No. AA1/10814/02/311225/107767 valid till 31.12.2025

Date: 09/06/2025
Place: Bhopal



www,freepressjournalin

PUBLIC NOTICE

NOTICE is hereby given that, under instructions of our clients,
we are investigating and verifying the titte of MANGALAPRASAD
BANSIDHAR SHRIVASTAV, in respect of the immovable property
more particularly described in the Schedule hereunder written
(“Property”).

All persons / entities including inter alia any individual, Hindu Undivided
Family, a company, bank/s and/or financial institution/s non-banking
financial institution(s), trust, a firm, an association of persons or body of
individuals whether incorporated or not, lender(s), creditors(s) and/or
authority having any claims, objection, right, title, benefit, interest,
share and/or demand of any nature whatsoever in respect of the
Property or any part thereof by way of sale, transfer, exchange,
bequeath, equitable easement, pledge, lease, sub-lease, assignment,
allotment, lien, lis pendens, muniment, covenant, release,
relinquishment, inheritance, bequest, succession, gift, maintenance,
easement, trust, tenancy, sub-tenancy, leave and license, care-taker
basis, occupation, possession, family arrangement / settlement,
decree or order of any court of law, contracts / agreements,
partnership, development rights, project management agreement,
development management agreement, FSI consumption, or TDR,
memorandum of deposit of title documents, mortgage, charge,
security and/or any liability and/or any writing and/or any arrangement
and/or any commitment or otherwise howsoever are hereby required
to make the same known in writing, along with documentary proof
thereof, to the undersigned within 14 (fourteen) days from the date
hereof, failing which, our client shall proceed with acquiring the
development rights in the Property as if such right, title, benefit,
interest, claim, share and/or demand in the Property, shall be deemed
to have been waived, released, relinquished and/or abandoned and it
shall be deemed that no such right, title, benefit, interest, claim, share
and/or demand exists in respect of the Property.

THE SCHEDULE HEREINABOVE REFERRED TO
(Description of the Property)

All that piece or parcel of agricultural lands bearing (i) Survey No.
174/3 and having corresponding C.T.S. No. 2585 admeasuring 3848.7
square meters; and (ii) Survey No. 127/1/A (part) and having
corresponding C.T.S. No. 2657 (part) admeasuring 3811.20 square
meters, aggregately admeasuring 7659.90 square meters of Village
Dahisar, Taluka Borivali, Mumbai Suburban District in the Registration
District of Mumbai Suburban District and assessed by the Municipal
Corporation of Greater Mumbai under Municipal R-N Ward, within
the Registration District and Sub-District of Mumbai Suburban District
of Mumbai City together with all the structures standing thereon.

Dated this 9"day of June, 2025.

For

LEXICON

LAW PARTNERS

ADVOCATES & SOLICITORS
Sd/-
Partner
Mulla House, 4" floor,
51, M. G. Road,
Fort, Mumbai - 400 001.
Email id: objections@lexiconlaw.in

L[ 21[9-8 TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of
PTC INDUSTRIES LIMITED., having it's registered Office at, Lucknow Plant-1,
Malviya Nagar, Aishbagh, Lucknow, Uttar Pradesh,226004.
Name of the following Shareholders have been lost by them.
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L[ 2198 TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of SUVIDHA

INFRAESTATE CORPORATION LIMITED. Having it's registered Office at, A

305, 306, 3rd Floor, Krishna Complex, Opp. Dev Ashish School, Off. S.G. Road,

Bodakdev, Ahmedabad, Gujarat, 38005.

Name of the following Shareholders have been lost by them.

referred share certificates.

Any person who is claim in the respect of the said share certificate should lodge such claim)

with the company or its Registrar and Transfer Agents MUFG INTIME INDIA PVT. LTD., 247

PARK, C-101, 1st Floor, L.B.S. Marg, Vikhroli (West), Mumbai-400083. TEL]

+91 22 81081116767 within 15 days publication or this notice after which no claim will be}

entertained and the company shall proceed to issue Duplicate Share Certificate.

Name of Registered Shareholder / Legal Clai
KAUSHIK VAKHARIA

Place: Mumbai
Date: 09/06/2025

Name of Shareholder Folio No. Quantity Name of Shareholder [Folio No.| ﬁz:mcate Distincive Nos. | Quantity
SUMANLAL VAKHARIA (D d) 100 (SPUMAN'-‘:;- VAKHARIA| 500192 (85786 To 86785 | 8568501 To 8668500/ 1,00,000
The Public are hereby cautioned against purchasing or dealing in any way with the above]

The Public are hereby cautioned against purchasing or dealing in any way with the above

referred share certificates.

Any person who is claim in the respect of the said share certificate should lodge such claim with the|

company or its Registrar and Transfer Agents MUFG INTIME INDIA PVT.LTD., 247 PARK, C-101,

1st Floor, L.B.S. Marg, Vikhroli (West), Mumbai-400083. TEL: +91 22 81081116767 within 15

days publication or this notice after which no claim will be entertained and the company shall}

proceed to issue Duplicate Share Certificate.

Name of Registered Shareholder / Legal Claimant :
KAUSHIK VAKHARIA

Place: Mumbai
Date: 09/06/2025

MUMBAI DEBTS RECOVERY TRIBUNAL NO- 3
MINISTRY OF FINANCE GOVERNMENT OF INDIA
SECTOR 30A. NEXT TO RAGHULEELA MALL.
NEAR VASHI RAILWAY STATION VASHI, NAVI MUMBAI-400703

RC No. 19 OF 2012

BANK OF BARODA Certificate Holder
Vs

MR. SOHANLAL LAADURAMJI SOLANKI Certificate Debtors

NOTICE FOR SETTLING THE SALE PROCLAMATION

To.
CD-1.MR. SOHANLAL LAADURAMJI SOLANKI
RESIDING AT:- A-604, MAHUDI DARSHAN, BUILDING NO.3, DATANI PARK, KANDIVALI
(EAST), MUMBAI-400101
Whereas the Hon'ble Presiding Officer has issued Recovery Certificate in O.A. No.182 of]
2010 to pay to the Applicant Bank / Financial Institution a sum of 11,80,305.00 (Rupees|
Eleven Lakh Eighty Thousand Three Hundred Five Only) alongwith interest and cost, and
Whereas you the CDs have not paid the amount and the undersigned has attached the under-
mentioned property and ordered its sale.
Therefore, you are hereby informed that the 11/07/2025 as been fixed for drawing up the
proclamation of sale and settling the terms thereof. You are hereby called upon to participate in
the settiement of the terms of proclamation and to bring to the notice of the undersigned any
encumbrances, charges, claims or liabilities attaching to the said properties or any portion
thereof .

SCHEDULE OF IMMOVABLE / MOVABLE PROPERTY
(I) ALL THAT PIECE AND PARCEL OF FLAT NO.301, ADMEASURING 555 SQ.FT.
OR THEREABOUT SITUATED ON THE 3" FLOOR OF THE BUILDING KNOWN AS|
GARDEN VIEW, SITUATED ON SURVEY NO. 40, HISSA NO. 1(PT), PLOT NO. 18,
VILLAGE KOLIVALI, TALUKA KALYAN, DISTRICT THANE.
(1) ALL THAT PIECE AND PARCEL OF FLAT NO. 302, ADMEASURING 415 SQ. FT. OR
THEREABOUT SITUATED ON THE 3 FLOOR OF THE BUILDING KNOWN AS GARDEN
VIEW, SITUATED ON SURVEY NO. 40, HISSA NO. 1(PT), PLOT NO. 18, VILLAGE
KOLIVALI, TALUKA KALYAN, DISTRICT THANE.
Given under my hand and the seal of the Tribunal on 01/04/2025

Sd/-
(DEEPA SUBRAMANIAN)
Recovery Officer-Il

Debts Recovery Tribunal-3

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ASIAN BUSINESS CONNECTIONS PRIVATE LIMITED (IN CIRP

RELEVANT PARTICULARS
1| Name of Corporate Debtor Asian Business Connections Private Limited
2 | Date of incorporation of corporate debtor | 13/11/2009
3 | Authority under which corporate debtor is | Registrar of Companies, Gwalior

incorporated / registered

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor
Address of the registered office and
principal office (if any) of corporate debtor

~

U51109MP2009PTC022634

3,

Registered Office: FM-18 Mansarovar
Complex, 7 No Stop Shivaji Nagar, Bhopal,
Bhopal, Madhya Pradesh, India, 462016
Principal Office: Carnival House, Nr
Dindoshi Fire Station, Gen A. K Vaidya
Marg, Off Western Express Highway, Malad
E, Mumbai, Maharashtra, India, 400097

PUBLIC NOTICE

We are investigating the title of 1) MR. AMIT GOELA [PAN:
ADSPG7342L) and 2] MRS. ANJU KESHARWANI GOELA (PAN:
ADRPK2607B), in respect of the shares and premises more
particularly described in the Schedule hereunder written, ("Said
Premises").
Any person claiming any right, title or interest in respect of the Said
Premises and/or any part thereof, as and by way of sale, exchange,
transfer, lease, sub-lease, mortgage, gift, tenancy, leave and license,
trust, inheritance, bequest, possession, hypothecation, charge, lien,
easement or otherwise howsoever are hereby called upon to make the
same known in writing to the undersigned by email at the email
address mail@ddcm.in and also with a hard copy of such writing sent
to the address mentioned herein below, within a period of 15 days from
the date of publication hereof, with documentary proof/evidence
thereof, otherwise any such purported claims/objections, interests or
demands shall be deemed to have been waived and/or abandoned for
all intents and purposes and the transaction will be proceeded with
accordingly.

THE SCHEDULE ABOVE REFERRED TO :
5 (five) fully paid up shares of the face value of ¥ 50/- each, bearing
distinctive Nos. 76 to 80 (both inclusive), embodied under Share
Certificate No. 015 of the 'Zahra Co-operative Housing Society
Limited', together with all the corresponding right, title and interest in
the residential premises being Flat No. 1002, admeasuring
approximately 2152 sq.ft. (saleable) built up area, situated on the 10th
Floor of the building known as "Zahra" and together with 2 (two) car
parking spaces bearing Nos. 15 and 44, situated respectively in the
lower basement and ground level of the said building, lying being and
situate on all that piece and parcel of land bearing New Survey Nos.
3145, 1/3145, 2/3145, Collector's New Nos. 12226 and 12227 and
C.S.Nos. 112 and 113 of Lower Parel Division, situated at Dr. E. Moses
Road, Worli, Mumbai-400018.
Dated this 9th day of June 2025

Desai Desai Carrimjee & Mulla
(R. N. Mulla)

81, Free Press House

215, Free Press Journal Marg,
Nariman Point, Mumbai-400021

=)

Insolvency commencement date in respect
of corporate debtor

Estimated date of closure of insolvency
resolution process

Name and registration number of the
insolvency professional acting as interim
resolution professional

Address and e-mail of the interim resolution
professional, as registered with the Board

03/06/2025 (The said copy of order was
received on 06/06/2025).

30/11/2025 (180 days from the Insolvency
Commencement date i.e. 03/06/2025)

Mr. Sunit Jagdishchandra Shah
Registration No: IBBI/IPA-001/IP-P00471/
2017-2018/10814

801-802, Eight Floor, Abhijeet —1, Opp Bhuj
Mercantile Bank, Mithakhali Six Roads,
Navrangpura, Ahmedabad, Gujarat, 380006
Email: sunit78@gmail.com

-

oo

©

10| Address and e-mail to be used for 801-802, Eight Floor, Abhijeet -1, Opp Bhuj
correspondence with the interim resolution | Mercantile Bank, Mithakhali Six Roads,
professional Navrangpura, Ahmedabad, Gujarat, 380006
Email: cirp.abcpl@gmail.com
11| Last date for submission of claims 20/06/2025(14th day from the date of
obtaining order i.e. 06/06/2025)
12| Classes of creditors, if any, under clause (b) | Name the class (es): NIL
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13| Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14| (a) Relevant Forms and (a) https:/fibbi.gov.infen/home/downloads

(b) Details of authorized representatives
are available at:

(b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Asian Business Connections Private
Limited on 03rd June 2025. The copy of the said order is received on 06th June, 2025.

The creditors of Asian Business Connections Private Limited are hereby called upon to
submit their claims with proof on or before 20/06/2025 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
againstentry No.13 to act as authorized representative of the class [specify class]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties. Sd-

Sunit Jagdishchandra Shah

Interim Resolution Professional

Reg. No. IBBI/IPA-001/IP-P00471/2017-18/10814

AFA No. AA1/10814/02/311225/107767 valid till 31.12.2025

Date: 09/06/2025
Place: Bhopal

PUBLIC NOTICE
NOTICE IS HEREBY GIVEN TO PUBLIC THAT,
Mr. Bertram Peter D’'mello (Hereinafter
referred to as “our client”) had executed a
Power of Attorney between him and
Mr. Gajanan Rajaram Parulekar dated 23rd
March, 2006 which was registered on 28th
March, 2006 (hereinafter referred as “the
said Power of Attorney”) wherein he
appointed Mr. Gajanan Rajaram Parulekar to
do execute and perform various acts, deeds,
matters and things related to property which
is mentioned in the Power of Attorney, our
client is issuing this public notice in relation to
plot of lands which he seizes and possessed
and in exclusive possession of the lands
situated at Village-Ambivli, Taluka Andheri in
Revenue Records of Andheri Tehsildar
Registration Records .
(Herein referred as “scheduled property”)
In view of the above, my client hereby gives a
notice to the public at large and hereby
revokes and cancels the said Power of
attorney with immediate effect as the Attorney
failed to perform his duties since many years.
The said attorney holder is no longer
authorized to execute and perform various
acts, deeds, matters and things on my client's
behalf in any manner whatsoever from the
date of publication of this notice.

THE SCHEDULE ABOVE REFERRED TO
FIRSTLY: ALL THAT piece or parcel of land or
ground admeasuring 3339.10 square meters
or thereabouts bearing Survey No.59, Hissa
No.4 and City Survey No.368 of Ambivli,
Taluka Andheri, District Mumbai Suburban in
the Registration District and Sub-District of
Mumbai City and Mumbai Suburban together
with the structures thereon.

SECONDLY: ALL, THAT piece or parcel of land
or ground admeasuring to 883.10 square
meters or thereabouts bearing Survey No.59,
Hissa No.4 and City Survey Nos.383, 383/1,
383/2 and 383/3 of Ambivli, Taluka Andheri,
District Mumbai Suburban in the Registration
District and Sub-District of Mumbai City and
Mumbai Suburban together with the
structures thereon assessed and bounded as
follows, that is to say, on or towards the North
and west by property bearing CTS No. 367,
on or towards the East by property bearing
CTS No. 384 and on or towards the South by
properties bearing CTS No. 394 and 395 of
Ambivli.
Place: Mumbai, Dated: 09-06-2025  Sd/-
Adv. Omkar Khanvilkar
For Omkar Khanvilkar Law Chambers
Office No. 611, 6th floor, Golden Chambers,
New Link Road, Opp. Tanishg Showroom,
Andheri West, Mumbai — 400 053.

PUBLIC NOTICE

NOTICE is hereby given that our clients
propose to purchase from Mr. Avadhesh
Mandelia, all the right, title and interest in the
premises being Flat No. 1502 in “A” Wing on
the 15" floor admeasuring 1350 sq.ft. (built-
up area) and car parking space No. 180 at
Stilt Level, in the building known as
“Chaitanya Tower”, of “M/s Chaitanya Tower
Co-operative Housing Society Limited”,
situated at Appasaheb Marathe Marg,
Prabhadevi, Mumbai 400025 hereunder
written (‘the Flat’) more described in the
Schedule hereinbelow.
All persons having or claiming any share,
right, title, estate, or interest of any nature
whatsoever including by way of leave and
license, inheritance, lien, charge,
maintenance, or by any other means of
consumption or encumbrance or otherwise
howsoever and/or of whatsoever nature,
with respect to the Flat or any part thereof
are hereby required to make the same
known, in writing, along with certified copies
of the documents evidencing the same, to
the undersigned at DBS Heritage House,
Prescott Lane, Fort, Mumbai 400001 and
email-id at siddhi@anblegal.com within 14
(fourteen) days from the date of the
publication of this notice, failing which it
would be deemed that no such claim, right,
title, estate, interest, objection and/or
demand, whatsoever, exists and the if so,
shall be discarded, treated as waived and
abandoned for all intents and purposes and
not be binding upon our clients.
THE SCHEDULE REFERRED
HEREINABOVE
Premises being residential flat and one car
parking space, being Flat No. 1502 in “A”
Wing on the 15" floor admeasuring 1350
sq.ft. (built-up area) and car parking space
no. 180 at Stilt Level, in the building known
as “Chaitanya Tower”, of “M/s Chaitanya
Tower Co-operative Housing Society
Limited”, situated at Appasaheb Marathe
Marg, Prabhadevi, Mumbai 400025 and
standing on a plot of land bearing Final Plot
no. 952 & 954 of TPS No IV, Mahim bearing
C.S. No. 1176, 1073 and 1173 of Lower
Parel Division within the City and
Registration District and Sub-District of
Mumbai and assessed in Municipal Ward -
G/South of the Municipal Corporation of
Greater Mumbai along with Share
Certificate no. 21 dated 24-05-2000 bearing
distinctive nos. 0131 to 0135 (both
inclusive).
Dated this 9th day of June, 2025.
For ANB Legal
Sd/-
Siddhi Dama

TATA AlA LIFE INSURANCE COMPANY LIMITED
Registered & Corporate Office Address: 14th Floor, Tower A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai 400013.
Call: 1-860-266-9966 (local charges apply) e Visit us at: www.tataaia.com

(IRDA of India Regn. No. 110 ¢ CIN: U66010MH2000PLC128403).

REVENUE ACCOUNT FOR THE YEAR ENDED ON MARCH 31, 2025

FORM L-1-A-A-RA

s’ A t (T . A +) (Z in Lakhs)
For the year ended on March 31, 2025 For the year ended on March 31, 2024
. Non-linked Linked Non-linked Linked
Particulars
Total Individual Individual Total Individual Individual
Group Group Group Group
Life Pension Life Pension Life Pension Life Pension
PREMIUMS EARNED - NET
(a) Premium 31,48,360 17,54,177 1,73,081 95,865 10,91,667 866 32,704 25,69,183 15,79,967 1,88,129 72,079 75,834 156 13,018
(b) Reinsurance ceded (74,274) (43,803) - (21,930) (8,541) - - (62,573) (37,397) m (18,932) (6,243) - -
(c) Reinsurance accepted - - - - - - - - - - - - - -
SUB-TOTAL 30,74,086| 17,10,374 1,73,081 73,935| 10,83,126 866 32,704 | 25,06,610| 15,42,570 1,88,128 53,147 7,09,591 156 13,018
INCOME FROM INVESTMENTS
(a) Interest, Dividends & Rent - Gross 3,29,038 2,4702 18,368 7,518 50,828 378 4,844 2,55,427 1,91,984 13,645 6,671 38,972 443 3,712
(b) Profit on sale/redemption of investments 7,18,584 1,69,298 1150 237 5,39,903 2,786 5,210 5,76,942 11,916 2,214 57 4,56,842 1,755 4,158
(c) (Loss on sale/ redemption of investments) (92,274) (15,979) (287) (179) (75,215) 77 (537) (61,690) (10,658) (780) (122) (49,603) (84) (443)
(d) Transfer/Gain on revaluation/change in fair value (1,89,421) 59,973 5,640 - (2,52,519) (1,813) (702) 6,55,683 1,61,590 9,526 - 4,78,907 2n3 3,547
(e) Amortisation of Premium / Discount on investments 179,528 1,45,643 14,094 2,358 17,283 n 79 1,49,364 1,23,496 10,741 2,652 12,342 78 55
Otherincome
(a) Interest on Policy Loan 5,569 5,383 186 - - - - 4,266 4,139 127 - - - -
(b) Miscellaneous Income 2021 1,653 153 (13) 320 1 7 2,402 1,781 253 54 312 1 1
Contribution from Shareholders' A/c
(a) Towards Excess Expenses of Management - - - - - - - - - - - - - -
(b) Towards remuneration of MD/CEQ/WTD/Other KMPs 1,268 586 47 15 620 - - 1,704 963 87 - 654 - -
(c) Others - - - - - - - - - - - - - -
SUB-TOTAL 9,54,413|  6,13,659 39,351 9,936 | 2,81,220 ,346 8,901 15,84,098 |  5,85,211 35,813 9,312| 9,38,426 4,306 1,030
TOTAL (A) 40,28,499 | 23,24,033 |  2,12,432 83,871 13,64,346 2,212 41,605 | 40,90,708 | 21,27,781| 2,23,941 62,459 | 16,48,017 4,462 24,048
COMMISSION 417,017|  2,09,069 17,940 15,399 174,528 65 16 2,57,854 1,47,318 21,778 6972 81,785 - 1
OPERATING EXPENSES RELATED TO INSURANCE BUSINESS 395548 186,675 15,960 10,193 1,82,641 70 9 4,50,487 2,40,101 28,175 n156 | 170,859 4 192
Provision for doubtful debts - - - - - - - - - - - - - -
Bad debts written off - - - - - - - - - - - - - -
Provision for Tax 6,094 6,094 - - - - - 5,464 5,464 - - - - -
Provisions (other than taxation)
(a) For diminution in the value of investments (Net) - - - - - - - - - - - - - -
(b) For others (to be specified) - - - - - - - - - - - - - -
Goods and Services Tax on ULIP Charges 27,877 - - 44 27,617 35 181 19,105 - - 48 18,879 36 142
TOTAL (B) 8,46,536| 4,01,838 33,900 | 25,636 | 3,84,786 170 206 | 7,32,910| 3,92,883| 49,953 18,176 | 2,7,523 40 335
BENEFITS PAID (Net) 8,61714| 342388 32,649 34M | 4,35902 4946 n,718 693537| 260,649 20,429 17,488 3,81,814 4,088 9,069
Interim Bonuses Paid - - - - - - - - - - - - - -
Change in valuation of liability in respect of life policies
(a) Gross 17,08,675| 14,49,639 1,36,617 14,138 1,08,215 66 - 15,71,923 13,46,470| 1,33,430 16,866 75,084 73 -
(b) Amount ceded in Reinsurance (45,398) (49,201) - 3,256 547 - - (17,014) (19,147) - (156) 2,289 - -
(c) Amount accepted in Reinsurance - - - - - - - - - - - - - -
(d) Fund Reserve for Linked Policies 6,04,411 - - - 5,78,201 (3,084) 29,294 | 10,83,704 - - - 10,69,149 16 14,539
(e) Fund for Discontinued Policies 51,853 - - - 51,853 - - 20,876 - - - 20,876 - -
TOTAL(C) 31,81,255 | 17,42,826| 1,69,266 | 51,504 | T,74,718 1,928 41,012 | 33,53,026| 15,87,972| 1,53,859 34,198 | 15,49,212 4,177 23,608
SURPLUS/ (DEFICIT) (D) =(A)-(B)-(C) 708 | 1,79,369 9,266 6,730 | (1,95,158) na 387 4,772 1,46,926 20,129 10,085 | (1,72,117) 245 105
Amount transferred from Shareholders' Account 1,96,335 - - - 1,96,335 - - 172,117 - - o 172,117 - .
AMOUNT AVAILABLE FOR APPROPRIATION 1,97,043 1,79,369 9,266 6,730 1,177 na 387 1,77,489 1,46,926 20,129 10,085 - 245 105
APPROPRIATIONS
Transfer to Shareholders’ Account 177,17 1,61,762 8,124 6,730 - n4 387 1,62,721 1,33,745 17,910 10,719 - 242 105
Transfer to Other Reserves (Insurance Reserve) - - - - - - - - - - - - - -
Balance being Funds for Future Appropriations 19,926 17,607 1,042 - 177 - - 14,766 13,434 1,332 - - - -
TOTAL 1,97,043| 1,79,369 9,266 6,730 1177 na 387 | 1,77,487 1,47,179 19,242 10,719 - 242 105
FORM L-2-A-A-P&L
PROFIT & LOSS ACCOUNT FORM L-3-A-A-BS FORM L-22A ANALYTICAL RATIOS
FOR THE YEAR ENDED MARCH 31,2025 BALANCE SHEET AS Name of the Insurer: TATA AlA Life Insurance Company
hareholders’ A ( hnical A t) @inlakhs) AT MARCH 31,2025 (Zin Lakhs) Analytical Ratios for Life Companies Date: 31.03.2025
Fortheyear | Fortheyear For the year For the year
Asat Asat
. ended on ended on . Sl ; ended on ended on
Particulars March 31, March 31, Particulars Mazr;;\s!'l, Ma{;;“m’ No. Particulars March March
2025 2024 31,2025 31,2024
An:pu:fsl dtransferre-i from the SOURCESIORRUNBS 1 | New Business Premium Growth Rate
Po nical ave A“:“"t Shareholders’ Funds: (i) Linked Business 54.5% 57.7%
(Technical Account) v 162,721 Share Capital 453350 | 2,93,350 (i) Non-Linked Business
Income From Investments icati i Participating 72.2% -31.9%
Share Application Money Pending ol
(a) Interest, Dividends & Rent - Gross 19,534 13,672 Allotment - - Non Participating . . . -20.8% -1.0%
N ) 2 | Percentage of Single Premium (Individual Business) to Total
(b) Profit on sale/redemption Reserves And Surplus 1,03,880 92,310 New Business Premium (Individual Business) 9.3% 1.0%
of investments . 2401 781 Credit/(Debit) Fair Value Change 3 | Percentage of Linked New Business Premium (Individual
(c) (Loss on sale/ redemption Account - - Business) to Total New Business Premium (Individual Business) 54.4% 40.7%
of investments) (143) 0,072) 4 | NetRetention Ratio 97.6% 97.6%
(d) Amortisation of Premium / Sub=Total 5,57,230183,85,660) 5 | Conservation Ratio (Segment wise)
Discount on Investments 17,489 9,356 i°’l[°w;‘"9|5d Fund 97,600 97,600 fi?)L,Lnke‘iBESig?S ) 835% 82.8%
olicyholders' Funds: i) Non-Linked Business
Other Income - - icipati
Credit/(Debit) Fair Value Change Participating 89.1% .3%
TOTAL (A) 216,398 1,85,458 Account 160208 | 238763 Non Participating 88.4% 89.6%
5 count /00, 35 6 | Expense of Management to Gross Direct Premium Ratio 25.8% 27.5%
Expense other than those directly Policy Liabilities 75,53,813 | 5890,536 s ; poghy .
lated to the insurance business 734 452 lities . 7 | Commission Ratio (Gross commission and Rewards paid to
re SO n Funds for discontinued policies: Gross Premium) 13.3% 101%
Contribution to Policyholders' A/c (i) Discontinued on Account of 8 | Ratio of Policyholders' Fund to Shareholders' funds 212 248
(a) Towards Excess Expenses non-payment of premiums 217,254 165,314 9 | Change in net worth (Amount in Rs. Lakhs) 171,570 1,08,694
of Management - - (ii) Others 274 361 10 | Growth in Networth 44.5% 39.2%
(b) Towards remuneration of MD/ Insurance Reserves N : T | Ratio of Surplus to Policyholders' Fund 0.0% 1.9%
CEO/WTD/Other KMPs 1,268 1,704 o N o 12 | Profit after tax / Total Income 0.3% 0.3%
Interest on subordinated debt 7320 7320 Provision for Linked liabilities 3736999 | 3132589 13 | (Total Real Estate + Loans)/(Cash & Invested Assets) 0.8% 0.9%
P Sub-Total 1,17,66,238 | 95,25,163 14 | Total Investments/(Capital + Reserves and Surplus) 221 257
Expensestowards CSR activities 200 90 | nds for Future Appropriations 15 | Total Affiated Investments/(Capital+ Reserves and Surplus) NA NA
Penalties - - ink 16 | Investment Yield - (Gross and Net) -Fund wise and With/
Bad debts written off - 54 Linked 2831 - Without realised gain
Amount Transferred to Non-Linked (Non-PAR) - - With realised gains
Policyholders' Account 196,335 172,722 Non-Linked (PAR) 142,079 | 123,330 Egﬂ;':k‘ggfs' Funds:
Provisions (Other than taxation) Deferred Tax Liabilities (Net) - - Par ' 1.4% n.7%
(a) For diminution in the value TOTAL 1,24,68,378 | 1,00,34,153 Non-Par 8.3% 7.7%
of investments (Net) - - APPLICATION OF FUNDS Hinked: NA NA
(b) Provision for doubtful debts 678 393 INVESTMENTS Non-Par 22.6% 26.0%
(c) Others - - Shareholders’ 537,337 402,031 Shareholders’ Funds 7.9% 7.3%
TOTAL (B) 2,06,535 1,83,044 Policyholders’ 78,02,773 | 62,20,356 %%
Profit/ (Loss) before tax 9,863 2,414 Assets held to cover Linked Nf,,',c,{ir?keis unds: 0.0%
Provision for Taxation (3:360) (8.280) Liabilities 3954527) 32,98,264 Par 9.9% 17.29%
Loans 70,223 58,753 Non-Par 9.3% 1.99%
Profit/ (Loss) before tax 13,223 10,694 Fixed Assets 68750 56,877 Linked:
APPROPRIATIONS Deferred Tax Assets (Net) - - Par NA NA
. - - Non-Par 8.6% 43.95%
(a) Balance at the beginning of Current Assets )
the year 76,684 65991 Cash and Bank Balances 123987 | 105084 Shareholders’Funds ) . L 10.0% 10.38%
(b) Interim dividend paid - - Advances and Other Assets 551,619 4,61,444 17 | Persistency ?atlo -:;‘e’ren;lll':l; m;:‘sa(llgs!:?;r;l)‘emlum / Limited
(c) Final dividend paid - Sub-Total (A) 6,75,606 | 5,66,528 For 13th month 88.05% 89.42%
(d) Transfer to reserves/ other Current Liabilities 6,22,424 5,55,274 For 25th month 80.43% 80.59%
accounts (to be specified) (1,653) Provisions 18,414 13,381 For 37th month 74.86% 74.37%
" ” For 49th Month 70.87% .52%
Profit/Loss carried forward to — e Sub-Total (B) 6,40,838 | 5,68,655 for 61st month 67.38% 6319%
Balance Sheet ” 4 Net Current Assets (C) = (A - B) 34768 @127) Persistency Ratio - Number of Policy Basis (Regular Premium /
Miscellaneous Expenditure (to the Limited Premi yment under category) 90.86% 99.59%
extent not written off or adjusted) - - For 25th month 98.68% 99.02%
Debit Balance in Profit & Loss For 37th month 97.97% 98.61%
Account (Shareholders’ Account) - - For 49th Month 97.30% 96.59%
Deficit in Revenue Account 8 SP’:T;;:;:”th 74.05% 69.25%
(Policyholders’ A/c) - - Policyholders' Funds
Gross NPA Ratio NIL NIL
TOTAL 1,24,68,378(1,00,34,153 e o oo N NE
Shareholders' Funds
Gross NPA Ratio NIL NIL
Net NPA Ratio NIL NIL
19 | Solvency Ratio 180% 175.0%
20 | Debt Equity Ratio 17.5% 25.3%
21 | Debt Service Coverage Ratio 2.35 133
22 | Interest Service Coverage Ratio 235 133
23 | Average ticket size in Rs. - Individual premium (Non-Single) 88,562 96,136

For and on behalf of the Board of Directors
Sd/-

Venkatachalam H lyer
CEO & MD
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11 years of India’s
multidimensional
progress, prosperity

& pride
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MP Chief Minister

he 1l-year tenure of
I Prime Minister Nar-
endra Modi has been a
transformative journey of
service, good governance,
and welfare for the under-
privileged. It is an era
marked by visionary leader-
ship, unshakable commit-
ment, and extraordinary
achievements that have rede-
fined India’s global stature
and internal resilience.

Under PM’s dynamic
leadership, India has wit-
nessed a multifaceted re-
naissance, emerging as the
world’s fourth-largest econ-
omy, drastically increasing
defence exports by 34 times,
and transforming from a net
importer to an exporter in
critical sectors. Over 25 crore
people have risen above pov-
erty line and the “double-en-
gine” governance model has
yielded inclusive growth in
states including Madhya
Pradesh, which has regis-
tered several pioneering
achievements.

PM’s vision centres around
four pillars — Gareeb (poor),
Yuva (youths), Annadata
(farmers) and Naari (women)

Congmen recite
Hanuman Chalisa
in protest

FP News Service
SEHORE

Amid growing discontent
among farmers over the gov-
ernment’s delay in starting
moong procurement at the
Minimum Support Price (MSP),
Congress leaders and farmers
in Bhairunda, recited the Hanu-
man Chalisa at Sankatmochan
Hanuman Temple near Krishi
Upaj Mandi, praying for the
government’s “good sense.” A
memorandum was also sub-
mitted, urging prompt action.

Delay in moong

procurement
I

No announcement was
made regarding moong pro-
curement during the recent
visit of chief minister Mohan
Yadav and union agriculture
minister Shivraj Singh Chau-
han to Sehore, sparking anger
among cultivators.

Youth leader Vikram Mas-
tal Sharma criticised the gov-
ernment, stating, “The very
farmers who brought BJP to
power are now being be-
trayed. If moong is not pro-
cured at MSP, Congress will
join farmers in mass protest.”

In Ichhawar, the Block Con-
gress Committee led by Bal-
wan Patel submitted a
memorandum to Union Agri-
culture Minister Shivraj Singh
Chouhan, accusing the state
government of negligence.
Though the Centre has fixed
MSP for moong at Rs 8,768 per
quintal for 2025-26 and regis-
tration began on May 20, the
state has not yet sent a pro-
curement proposal.

Farmers are currently being
forced to sell moong at Rs.
6,000 to Rs 7,000 per quintal.
Organisations have warned of
protests if procurement at
MSP doesn't begin soon.

Sindoori
Akshar today

Bhopal: All India Kavi Sam-
melan, Sindoori Akshar, fo-
cused on Operation Sindoor
and the valour of Indian de-
fence forces will be organised
at Hansdhwani Auditorium at
Ravindra Convention Centre
in the city at 7 pm on Monday.
CM Mohan Yadav will be chief
guest. Poets including Hariom
Pawar, Surendra Dubey, Jani
Bairagi, Dinesh Diggaj, Shail-
endra Madhur, Aman Akshar,
Sumit Mishra and Anu Sapan
will participate.

forming the acronym GYAN.
With this foundation, he has
laid out the roadmap for a
developed India by 2047. In
these 11 years, decisions once
considered impossible have
become reality. The con-
struction of the grand Ram
Temple in Ayodhya, imple-
mentation of Citizenship
Amendment Act (CAA),
abolition of triple talaq and
amendment to Waqgf Act are
some historic moves made
possible by Prime Minister’s
resolve. His firm response to
terrorism through Balakot
air strikes and Operation
Bandar showcased India’s ca-
pability and commitment to
national security and global
responsibility. The Modi era
has also been marked by un-
precedented mass welfare.
During Covid-19 crisis, India
not only provided free in-
digenous vaccines to its
population but also turned
adversity into an opportunity
to promote the vision of At-
manirbhar Bharat (self-re-
liant India).

From being ranked 10th in
2014, India now stands as the
worlds fourth-largest econ-
omy. Key reforms like demon-
etisation, digitalisation
through UPIL, and expansion of
online transactions have fos-
tered economic discipline and
growth. India’s space research
too has soared under PM.
India became the first country
to land on the moon’s south
pole, placing it at the forefront
of global space exploration.

VIOLENCE | Accused climbed roof, opened fire, hurled abuses

1 dead, 1 injured in firing at

ration shop,

FP News Service
CHHATARPUR

An incident unfolded in Bil-
hari village under Nowgong
police station on Sunday
morning when a dispute over
ration sacks led to gunfire,
leaving one youth dead and
another injured.

According to reports, 19-
year-old Pankaj Prajapati and
his cousin Ashish Prajapati
had gone to collect ration
from a shop operating at the
residence of advocate Praveen
Pataria. A dispute broke out
between Pankaj Prajapti and
Praveen alias Kattu Pataria,
Naveen Pataria, and Rams-
evak Arjaria over the place-
ment of ration sacks. Pankaj

informed his family about the
altercation, following which
his father Brijgopal Prajapati
arrived reached the spot.

The accused allegedly
climbed the roof, hurled

abuses, and opened fire using
licensed weapons. Pankaj sus-
tained a bullet wound near his
thigh, and Ashish was shot in
the leg. Both were rushed to
Nowgong CHC and later re-

case against 3

ferred to higher centres. Pan-
kaj succumbed to injuries en
route to Gwalior.

Despite the gravity of the
incident, an FIR was not reg-
istered for over five hours,
sparking outrage among the
family and villagers. They
blocked roads and demanded
action against all three ac-
cused. The police initially con-
sidered booking only one,
further fueling protests.

Following public pressure
and the intervention of former
MLA RD Prajapati, a case was
registered against all three
under BNS, SC/ST Atrocities
Act and Arms Act. ASP Vidita
Dagar confirmed that investi-
gations are underway and ar-
rests will be made soon.

Girl ends life over failed
love, cops exhume body

Our Staff Reporter
BHOPAL

Betrayed by her lover, an 18-
year-old girl ended her life by
consuming poison under
Aishbagh police station limit
on Friday. The family buried
the body. On learning about
the incident, police exhumed
the body in presence of ad-
ministrative officials and sent
it for post-mortem on Sunday.

According to reports, the girl
was having an affair with local
resident Ayaan. The youth
raped her on pretext of mar-
riage on several occasions but
later backed off from his prom-

ise. A month ago, the girl ap-
proached police and lodged a
complaint of rape against Ayaan
following which police arrested
him and sent him to jail. How-
ever, upset over betrayal, the
victim consumed poison some
days ago. She was admitted to a
hospital where she died while
undergoing treatment on Fri-
day. Her kin took the body with
them and buried it in a local
graveyard. Police received in-
formation about the incident
and reached the victim’s house.
Police officials said the girl's
body was exhumed with con-
sent of her kin. Further inves-
tigations will be carried out.

BKS to launch tehsil
dharna over moong

Our Staff Reporter
BHOPAL

Dejected by the state govern-
ment’s decision to not procure
summer “moong” crop, Bhara-
tiya Kisan Sangh (BKS) has an-
nounced a statewide agitation.
Beginning June 10, the BKS
will organise tehsil-level dhar-
nas across Madhya Pradesh
demanding procurement of
summer moong at Minimum
Support Price (MSP).

If their demands remain un-
addressed, the farmers’ outfit
has warned of escalating the
protest to the district level,
using tractor-trolley rallies as
a form of demonstration.

This decision was made
during a virtual meeting on
Sunday, led by BKS state presi-

dent Kamal Anjana, where
farmer leaders expressed
deep concern over the plight
of moong cultivators following
the government’s procure-
ment refusal.

According to BKS, Addi-
tional Chief Secretary (Farmer
Welfare) Ashok Barnwal cited
the presence of harmful
chemicals in summer moong
as the reason for non-procure-
ment. However, Kamal Anjana
countered the claim, saying:“It
is the government itself that
sells these chemicals. Not all
farmers use them. Why pe-
nalise the entire farming com-
munity?”

He said that the onus lies on
the government, and denying
procurement is unjustified, es-
pecially when the same ad-

-level
purchase

ministration promotes chemi-
cal-based agriculture. With no
immediate solution in sight,
tension between the farmers
and the government appear to
be heading toward escalation,
potentially affecting agricul-
tural stability in the region.

Malwa onion
farmers’ woes

BKS state president Kamal
Anjana told Free Press that
onion growers in Malwa belt
are also in serious trouble, as-
frequent spells of rain over the
past month have led to signifi-
cant crop damage.“Farmers
are now forced to sell onions at
throwaway prices, ranging
from just ?2 to ?5 per kg. They
can't even recover their input
costs,” he said.

BJP holds Sankalp Se
Siddhi workshop to
mark 11-yr Modi rule

Al-oidiqig

FP News Service
NARMADAPURAM

To celebrate 11 years of Modi-
led central government, the
BJP organised a one-day dis-
trict-level workshop under the
Sankalp Se Siddhi Abhiyan at
its district office in Narmada-
puram.

The event began with the
national song Vande Mataram.
District BJP president Preeti
Shukla praised Prime Minister
Narendra Modi for providing
strong leadership in devel-
opment, governance, and na-
tional security. She highlighted
the campaign’s focus on five
grassroots programmes cen-
tered on service, organisation
and commitment.

State Vice President and
District Incharge Seema Singh
introduced Ek Ped Maa Ke
Naam campaign, beginning
June 5 (World Environment
Day), urging party workers to
ensure tree care through des-
ignated guardians.

Divisional incharge Pankaj
Joshi spoke on spreading the
campaign to Shakti Kendra
level, especially on World En-

Factory selling fake paddy
seeds busted, thousands
of quintals seized

o L lr ""'"l

el

FP News Service
BALAGHAT

Acting on rising complaints
about the packaging and sale
of fake paddy seeds during
kharif season, Balaghat dis-
trict collector Mrinal Meena
directed a crackdown on
substandard seed suppliers.
A major raid was conducted
at Narhari Private Agri Li-
mited’s warehouse and office
in Mehdiwada near Wara-
seoni, revealing a large-scale
operation producing and
selling fake seeds.

The joint operation led by
Waraseoni SDM RR Pandey,
SDOP Abhishek Chaudhary,
Agriculture Officer Pratibha
Tembhere, and Police Sta-
tion Incharge Hemat Nayak
uncovered thousands of
quintals of substandard
paddy seeds, processing
equipment, a Metador
loaded with locally sourced
paddy, and packaging ma-

terials falsely labeled as Nar-
hari Research Paddy Seeds.

The warehouse and office
were sealed on the spot. Two
firm operators Ravindra
Bisen Sherpar and Bhu-
meshwar Patel of Kholtola
Tekadi, were detained for
questioning, an official re-
lease stated. Two more
partners are absconding.

The factory had allegedly
been running this fake seed
racket for two years. Shock-
ingly, a prior inspection by
Deputy Director Agriculture
Rajesh Khobragade resulted
in no action despite clear
signs of malpractice.

Authorities estimate that
around 150 metric tonnes of
substandard seeds were sold
this season alone, with
supply reaching nearby dis-
tricts.

The raid, termed the big-
gest so far under Collector
Meena’s directives, has
caused a stir in the region.
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vironment Day and Emerg-
ency Day. He detailed initiat-
ives including village chaupals,
media outreach, and digital
competitions.

The programme was con-
ducted by District General Sec-
retary Prasanna Harne, with a
vote of thanks given by Mu-
kesh Chandra Maina. Senior
leaders including MPs, MLAs,
and district-level officials par-
ticipated in the workshop.

1

= s il vl s o et vl aevesw ot onen w fza

madhya pradesh

Bhopal, Monday, June 9, 2025

Chitrakoot MLA
rejects Congress’s
corruption allegations

FP News Service

SATNA

Chitrakoot BJP MLA Surendra
Singh Gaharwar has denied
the allegations of corruption
levelled by Congress leaders,
calling them baseless and
politically motivated.

At a press conference, Ga-
harwar responded to claims
made by Congress spokesper-
sons Mukesh Nayak, Ritesh
Tripathi, MLA Neelanshu Cha-
turvedi who accused him of
misappropriating Rs 1.70 crore
from the MLA fund meant for
cleaning taps and drains. “The
work orders for these projects
havent even been issued yet.
No funds have been with-
drawn or spent. So, where’s the
corruption?” Gaharwar stated.

He further accused Con-
gress party of deliberately
spreading misinformation.
“T've always stood against cor-
ruption and exploitation.
These false accusations hurt
deeply,” he said.

Clarifying his role, Gahar-
war explained, “I am not a
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contractor nor do I release
funds. I have only made rec-
ommendations to address is-
sues like the water crisis, for
which I've written to the ad-
ministration.”

The Congress alleged that
funds were shown used for 18
projects, many of which were
not visible on the ground,
lacked public benefit, or never
began. It was also claimed that
a 10% commission went to the
RES department while the
rest allegedly embezzled. Ga-
harwar claimed innocence
and urged people to focus on
real issues.

Woman threatens self-immolation
at house of rape accused’s bro; held

Our Staff Reporter
BHOPAL

A 28-year-old woman was ar-
rested after she allegedly
threatened to set herself on fire
at the house of a rape accused’s
brother in the city, Awadhpuri
police said here on Sunday.
The incident took place few
days ago on Thursday but the
video showing the woman sit-
ting on a gas stove with match-
sticks in hand went viral on
social media on Sunday. Accord-
ing to police, the woman broke
into the house using a hammer
and threatened to self-immolate
and burn the house down.
Police station incharge
Ratan Singh Parihar told media
persons that police brought the

fusd v ca VoA d Emmﬂhmrﬂmm

woman to the police station,
where she continued to create
a ruckus. The woman had ear-
lier filed a rape complaint
against a 33-year-old man who
allegedly refused to marry her
after a relationship. The man
was arrested and later released
on bail. Following his release,
he moved with his family to
Uttar Pradesh, while his
younger brother remained in
Bhopal. Police said the woman
was pressurising the brother to
bring the accused back to Bho-
pal. She has been booked under
Bharatiya Nyaya Sanhita for en-
dangering lives through fire
and has also been charged with
obstructing police from per-
forming their duties. She has
been sent to judicial custody.
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the socumd anset & e beo of e pie

sigrang any reason Medeol [n cose of any

Place:- Bahore , Date: 08-08-2028

Sl Authorised Officer. IFL Home Finance Limited
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BIHAR POLLS | Making it clear the he was not aspiring for CM’s post, all eyes on Chirag as ‘dark horse’

Dheeraj Kumar
PATNA

Finally, LJP (RV) chief and
Union minister Chirag Pas-
wan cleared the air on Sunday
after he declared that he
would contest the upcoming
Bihar assembly elections but
skipped naming his consti-
tuency.

Sounding the poll bugle at
his party-sponsored ‘Nav San-
kalp Mahasabha' organised in
Ara, Chirag said, “Yes... I will
contest elections from Bihar
for the people of Bihar. I will
contest polls from all 243 seats
of Bihar to strengthen the
NDA in the assembly election.
People of Bihar will decide
from which seat I should con-
test the election from.”

“After losing my father, my
own people (former Union
minister and his uncle Pash-
upati Kumar Paras ousted me
from my house. Now, people
of Bihar are my family,” he re-
marked. Speculations are rife
that Chirag will contest the
election from the state s Sha-
habad region, considered as a
tough electoral terrain for
NDA.

Chirag asserted that he
would realise the dreams of
his father, and work for ‘Bihar

First, Bihari First’. “I will not
rest until  make Bihar a devel-
oped state,” he contended.
Chirag had released the elec-
tion manifesto of his party,
named ‘Bihar First Bihari
First’ for the 2020 Bihar as-
sembly election.

ATTACKING RJD, CON-
GRESS: While upping his
ante against RJD and Con-
gress, he said, "Jungle Raj’ was
not only during the RJD"s 15-
year rule, but it prevailed dur-
ing 10-year rule of Congress.
So, Bihar suffered jungle raj
for 25 years." He said that it
was Congress which had de-
throned the Karpoori Thakur
government in 1980.

Chirag said that Bihar was
making tremendous progress
under the double engine gov-

e
- .
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ernment, and also heaped
praise on Prime Minister Nar-
endra Modi and chief minister
Nitish Kumar for taking vari-
ous initiatives for the state’s
growth. He has already made
it clear that he is not aspiring
for the post of chief minister.
He contended that his deci-
sion to contest election from
an unreserved seat should not
be construed as his ambition
for the CM chair.

THE POLITICAL CLOUT:
Chirag’s father Ram Vilas Pas-
wan, passed away in 2020. He
was a minister with as many
as six Prime Ministers, includ-
ing Narendra Modi.

Paswan won from Hajipur
eight times between 1977 and
2014. In 1977 and 1980, he won
on a Janata Party ticket. In

at

1977, he registered a Guinness
World Record by winning the
election from Hajipur with a
margin of 4.24 lakh votes, the
maximum margin by any
politician in the world. This
record was, however, broken

Paswan clan’s ‘chirag’ in poll
fray; evades naming seat

by PV Narasimha Rao when
he won from the Nandyal con-
stituency in Andhra Pradesh
in 1991 by five lakh votes. Chi-
rag s mother, Reena Paswan,
is Paswan s second wife.

CHIRAG A DARK
HORSE?: As Bihar chief min-
ister Nitish Kumar has lost
much of his political sheen
due to his health complica-
tions, and Bihar BJP is also be-
reft of any very strong leader,
Chirag has a fair chance to
emerge as a towering leader
to fill his slot. It all depends on
how LJP performs in Bihar
polls and whether it would be
able to repeat its performance
in the Lok Sabha election, re-
marked a political analyst In-
drajit Singh.

‘Constitutional bodies
hijacked under Modi govt’

PATNA: Backing Congress leader Rahul Gandhi's Maha-
rashtra ‘match-fixing claims’, RJD leader Tejashwi Yadav on
Sunday accused Narendra Modi government of “hijacking”
constitutional bodies such as the Election Commission
and claimed that BJP had information about poll schedules
even before their announcement. Tejashwi told newsper-
sons that the Election Commission delayed declaring re-
sults in Bihar s last assembly election at the last moments,
and finally NDA leaders were declared victorious with his
party's candidates losing elections by a slender margin, as

low as even by 12 votes.
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Pak claim of destroying Su-30 Fighter
at Adampur air base debunked

AGENCIES

Pakistan was once again left
red-faced after its claim that
its army had attacked and
damaged a Sukhoi-30MKI at
India's Adampur air base
during a four-day military
conflict last month was re-
futed by a top OSINT imagery
analyst.

In a post on X, Damien
Symon, atop OSINT imagery
analyst, pointed out that Pak-
istan used pre-conflict images
to promote its narrative
about Operation Sindoor.

“New report alleges a di-
rect hit at India's Adampur
Air Base by Pakistan dam-
aged a Su-30, however a re-
view reveals this image taken

93] 2025 | 3{WRIg 2:00 151
R, f5aT Agsid, Heaugel

in March 2025, pre-conflict
actually shows a MiG-29
undergoing maintenance,
the dark soot near the en-
gine test pad is routine, not
battle damage,” he said in a
post on X. Symon, the
OSINT imagery analyst, has
also debunked Pakistan's
claim of destroying the S-
400 radar in India.

Mahua, Pinaki dance to 'Raat Ke Humsaftar

video of TMC MP
AMahua Moitra and BJD

leader Pinaki Misra
dancing to the old Bollywood
classic "Raat Ke Humsafar" has
gone viral on social media, of-
fering a glimpse into their re-
cent low-key  wedding
celebration. The couple tied
the knot in a quiet ceremony in
Germany's Berlin, on May 3. In
the now widely circulated
video, the newlyweds are seen
sharing a light moment as they
sway to the romantic number
from the 1967 film 'An Evening
in Paris'. The clip has since
sparked a wave of congratula-
tions from political colleagues
and well-wishers, many re-
marking on the unexpected
but heartwarming pairing.
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{Linder Requlasion & of the Insolvency end Bankruptcy Board of india
{Insoivency Resclution Process for Corporale Pesons) Regquiations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

ASIAN BUSINESS CONNECTIONS PRIVATE LIMITED (IN CIRP)

RELEVANT PARTICULARS
1 | Meme of Carporale Debior A=an Business Conneclions Prvaie Lirmisd
i | Date of incorporation of corporate detine 13112008

Teen's electrocution
sparks political
slugfest in

poll-bound Nilambur

PTI
MALAPPURAM (KERALA)

With just days to go for the
crucial Nilambur assembly
bypoll, the tragic electrocu-
tion of a teenager from an il-
legal wild boar trap in this
district has triggered a politi-
cal storm in Kerala on Sunday.

Ananthu alias Jithu, a
Class 10 student, died after
coming into contact with a
live wire from an electric
fence set up illegally on a pri-
vate land to trap wild boars
at Vazhikadavu here on Sat-
urday. Though locals rushed
them to hospital, Jithu was
declared brought dead. Two
others were critically in-
jured, authorities said.

Police on Sunday con-
firmed that a resident, Vi-
neesh, laid the trap to catch
wild boars and he was ar-
rested under charges of culp-
able homicide not
amounting to murder. The
death of the teenager, how-
ever, sparked tension and ig-
nited a political row, with the
ruling LDF and opposition
UDF tradeing charges over
the incident.
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J | Authority undar which corporabe dablor s
ircarporaled | ragislarad

Reqestrar of Companes, Gwakor

4 | Corporata identfity Mo. | Limsted Lishility U511 RO 0GP TCOZ M

Ideniification Mo, of copersie desins

5 | Address of the registered affice dnd
prncipal affice (iF ary) of corporale dehior

Registered Office: FU-18 Mansarovar
Compiay, T Mo Stop Sheaji Nagsr, Bhopsl
Bhopal. Madiwa Pradesh India 462016
Principal OMice: Carrmal Mowss, Ne
Lindoshe Firs Sation. Gan A K Vadya
Marg, CF VWaslhem Eapress Highway, Malsd
E, Mumbai, Maharashira, inda, 400057

f | insphmncy commancamand ale in reped | QL0602 [The saxd copy of order waid
of corpore debor receivad cn 06/06/2025)

T | Estimatesd date of closura of Imsalancy H0M 1025 (180 days Irom the Insohvency
resohilion process Commencemant dade e (LDSIURS)

A | M and mesgisirabion number ol e Mr. Sunit Jagdmhchardra Shah

Insohvancy professionsl acing as inkerim | Regisirtion No: IBBIAPA-D01AP-PODSTY
resalulion professksal 2007201810814

o | Addness and a-mall of tha interm resoluton] B07-8030, Exght Hoer, Abnissst -1, Cep Bing
profegannal, &8 regiatared wh e Board | Mercantils Bank, Milhakhall Six Hoacs
Mavangoum, Ahmedabad, Gujanat, 180008
Emad sund TB{lpmal com

12 | Classes of creditors, ill'i'p': under clauise (b) | Name the class (es) NIL

10| Address and e-mail o be used for
COFERpcnaanca with (he InSanm mesolubon
praledacinal

B01-502, Exght Fioor, Abruset -1, Opp By
Klercantile Bank. MittakRal Sa Aoads
Navrangpura, Ahmadabad. Gujaral, JS000E
Emad c¥p qﬂ;_';‘l.,‘i";g:rmnl o
20062025 14 day from he dabe of
pbiaining ordar e 08062025

11| Last date tor submission of Gaima

of sib-sacon (BA) of saddion 41,
astarianed by o inlerim mesolulon
professanal

{3| Names of Insolvency Professionsis
Idanitad o act a8 Autharsad
Heoraseniaive of omdiions n & class
{Thriss ramas for sach class)

Not Appicatie

14| {a) Refevant Forms and
(b Dedails of sutharized represeriatves
are Fyialanle at

(@] hitps: ibhi. gow nfanhomedownicads
k) A

Mofca is herety given that the National Compary Law Tibural has ordered the commencement
of B componate msolvency resoluion process of e Asian Business Connections Privads
Limited cn 03rd June 2025, The copy of the ssid orderis received on 08 Jume. 2025

Tha cradiors of Aslan Business Connactions Private Limited are herely cafied upon o
Lt hair clairmes wath prood an o befors 207062025 1o e nisnm resciulion prolessonal ad
thir address manboned agains! aniny Mo 10

The financial creditors shall subme fheir diaims wilh proof by slecionic mearis only. Al oiher
credilors mey submit the diaims with proof in person, by post or by slechonic mears

A financial credior belonging fo 8 cass, a5 bsied against the enkry No. 12, shall indicale s
choice of authonzed representative from among e firee nsoivency professonals issed
egainatentry Mo, 13 4o act a5 aushonized representative of the cass [specfy cass] in Form CA
Subenission of fatse or mesieading proofs of dakm shal alract peralties

Sk

Sunit Jagdishchandra Shah

Iteim Resoiufion Professonal

Dhater; DAA0G2025 Reg: Mo, [BEITPA-OO1AP-PO04T12017-18/10814
Flace: Bhopal AFA No. AATM08 LD Z25M OTTET vaid ol 31.12 2005
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